
Cen t r a I Adm i n i 31 rat i ve Tr i buna 1 , Pr i nc i pa I Bench

Contenipt Petit ion No. 298/2000 in
Or i g i naI Add I i cat i on No.20 of 1988

New Delhi , this the 1Sth day of Sep t einbe r , 2CCC

Hon'bIe Mr.KuId i p Si ngh,Membe r C J}
Hon ' b I e Mr . S. .A. T. R i zv i , Member (A )

Sub i r .Roy S/'o Siif i S.C.Ro>
H-24, Nanak Pura
New DeIh i

Off ice add;'ess;

i'h

i'i
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't' i

Ceritia! Pens lor; Account ing Office,
Ministry of Finance, Depar tmer; t of Expendi ture,
Union of India, Trikoot-2,
Bh t ka j I Cama P 1 ace , New De I h i . App I ,

By Advocate Sh; i M.C. Dhingra.

Ver sus

1 . Shri C.M. Vasudev

Secretary (Expenditure),
Ministry of Finance,
Department of Expendi ture.
North Block. New Del l- i .

2. Snri S.W.Oak,
Cl'i ief Control ler of Perib.cr;.

Central Pens i on Accoufit i rig Off ice,
Ministry of Finance, Departmerit of E^uo^rdi lu'e
If ikoot-2, Bhikaji Cama Place.
iwew De i n i . .PespL, r;o'e'd

By Advocate Shr i M.K. Gupta.

ORDER (ORAL)

By Hon'ble Mr. Kuidio Sinoh. Member (J)

Respondefits have f i led a comp I ia;;ce dov :

dated 11.9.2000. Cour'ssel for appl icant ;s sat is' cd

the same. Accordingly, CP is dropped and net
fc ,~

d ! sc-ha r' ged
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(  S..A.T. Rizvi )
Member (.A)

^uidip Singh )
Member(J)
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